
 

IN THE HIGH COURT OF 

ORISSA,CUTTACK   

Institution of Applications for issue of Certified 

Copies.   

Report on :26-02-2022 
 

Date : 26.02.2022  

S

L

. 

N

o

. 

C.A.

No. 

Date 

of 

Appli

catio

n 

Case 

No. 

Name of the 

Applicant 

C.C 

Typ

e 

Judge / 

Court 

Name 

C.C 

Applied For 

Other 

Docum

ent 

Deal

ing  

Sect

ion 

Se

at 

1 

9434

/202

2 

26.02.

2022 

WPC(O

AC)-

1218/

2012 

T. SWAIN 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-24   

(S

ea

t 

No

-) 

2 

9435

/202

2 

26.02.

2022 

WP(C)

-

4319/

2022 

S.C. DAS 
C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 

2022-02-16  

WRIT 

BRAN

CH-3 

(S

ea

t 

No

-

14

) 

3 

9436

/202

2 

26.02.

2022 

WPC(O

AC)-

920/2

012 

M.R. ROUTRAY 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-24   

(S

ea

t 

No

-

14

) 

4 

9437

/202

2 

26.02.

2022 

WP(C)

-

5207/

2022 

L.D.SAHU 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-24   

(S

ea

t 

No

-

14

) 

5 

9438

/202

2 

26.02.

2022 

WPC(O

A)-

24/20

13 

A.K. NAYAK 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-24   

(S

ea

t 

No

-

14

) 

6 
9439

/202

26.02.

2022 

WPC(O

A)-

M/S DURGA PRASAD 

PANIGRAHI 

C.O

. 

COUR

T 

Order Dtd. 

2022-02-18   

(S

ea



2 1774/

2017 

NO. 

3 

OLD 

t 

No

-

14

) 

7 

9440

/202

2 

26.02.

2022 

CONTC

-

1438/

2022 

S.K. SINGH 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-23   

(S

ea

t 

No

-

14

) 

8 

9441

/202

2 

26.02.

2022 

WP(C)

-

5425/

2022 

A.K.MISHRA 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-24   

(S

ea

t 

No

-

14

) 

9 

9442

/202

2 

26.02.

2022 

CONTC

-

1436/

2022 

S.K. SINGH 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-23   

(S

ea

t 

No

-

14

) 

1

0 

9443

/202

2 

26.02.

2022 

TRP(C

)-

106/2

021 

K.SAHOO 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-18   

(S

ea

t 

No

-

14

) 

1

1 

9444

/202

2 

26.02.

2022 

CONTC

-

1431/

2022 

L.D. SAHU 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-23   

(S

ea

t 

No

-

14

) 

1

2 

9445

/202

2 

26.02.

2022 

TRP(C

)-

106/2

021 

BALARAM SINGH 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-18   

(S

ea

t 

No

-

14

) 

1

3 

9446

/202

2 

26.02.

2022 

CONTC

-

1437/

2022 

S.K. SINGH 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-23   

(S

ea

t 

No

-

14



) 

1

4 

9447

/202

2 

26.02.

2022 

TRP(C

)-

160/2

020 

BALARAM SINGH 
C.O

. 

COUR

T 

NO. 

22 

Order Dtd. 

2022-02-18   

(S

ea

t 

No

-

14

) 

1

5 

9448

/202

2 

26.02.

2022 

WP(C)

-

5366/

2022 

P.C.MOHANTY 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-24  

WRIT 

BRAN

CH 

(DIV

ISIO

N 

BENC

H) 

(S

ea

t 

No

-

10

9) 

1

6 

9449

/202

2 

26.02.

2022 

TRP(C

)-

160/2

020 

K.SAHOO 
C.O

. 

COUR

T 

NO. 

22 

Order Dtd. 

2022-02-18   

(S

ea

t 

No

-

10

9) 

1

7 

9450

/202

2 

26.02.

2022 

WP(C)

-

5365/

2022 

P.C.MOHANTY 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-24  

WRIT 

BRAN

CH 

(DIV

ISIO

N 

BENC

H) 

(S

ea

t 

No

-

10

9) 

1

8 

9451

/202

2 

26.02.

2022 

WP(C)

-

5364/

2022 

P.C.MOHANTY 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-24  

WRIT 

BRAN

CH 

(DIV

ISIO

N 

BENC

H) 

(S

ea

t 

No

-

10

9) 

1

9 

9452

/202

2 

26.02.

2022 

TRP(C

)-

409/2

021 

J.P.KAR 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-23  

M.J.

C. 

(S

ea

t 

No

-

1) 

2

0 

9453

/202

2 

26.02.

2022 

TRP(C

)-

437/2

021 

K.K.JENA 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-23  

M.J.

C. 

(S

ea

t 

No

-

1) 

2

1 

9454

/202

26.02.

2022 

BLAPL

-
B. SINGH 

C.O

. 

COUR

T 

Order Dtd. 

2022-02-25  

CRIM

INAL 

(S

ea



2 9050/

2020 

NO. 

25 

MISC

-1 

t 

No

-

5) 

2

2 

9455

/202

2 

26.02.

2022 

TRP(C

)-

65/20

22 

P.K.MISHRA 
C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-23   

(S

ea

t 

No

-

5) 

2

3 

9456

/202

2 

26.02.

2022 

WP(C)

-

6144/

2021 

M. BARAL 
C.O

. 

COUR

T 

NO. 

24 

Order Dtd. 

2022-02-24   

(S

ea

t 

No

-

5) 

2

4 

9457

/202

2 

26.02.

2022 

TRP(C

)-

52/20

22 

ASHOK KUMAR 

SAHOO 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-23  

M.J.

C. 

(S

ea

t 

No

-

1) 

2

5 

9458

/202

2 

26.02.

2022 

WP(C)

-

6144/

2021 

M. BARAL 
C.O

. 

COUR

T 

NO. 

24 

Order Dtd. 

2022-02-24   

(S

ea

t 

No

-

1) 

2

6 

9459

/202

2 

26.02.

2022 

TRP(C

)-

49/20

22 

P.BEHERA 
C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-23  

M.J.

C. 

(S

ea

t 

No

-

1) 

2

7 

9460

/202

2 

26.02.

2022 

TRP(C

)-

36/20

22 

N.MALLICK 
C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-23  

M.J.

C. 

(S

ea

t 

No

-

1) 

2

8 

9461

/202

2 

26.02.

2022 

TRP(C

)-

66/20

22 

BALARAM SINGH 
C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-23   

(S

ea

t 

No

-

1) 

2

9 

9462

/202

2 

26.02.

2022 

WP(C)

-

17730

/2014 

S.S.BISWAL 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-24  

WRIT 

BRAN

CH 

(DIV

ISIO

N 

BENC

(S

ea

t 

No

-

11

1) 



H) 

3

0 

9463

/202

2 

26.02.

2022 

WP(C)

-

39506

/2021 

N.C. SINHA 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-24  

WRIT 

BRAN

CH 

(DIV

ISIO

N 

BENC

H) 

(S

ea

t 

No

-

11

0) 

3

1 

9464

/202

2 

26.02.

2022 

WP(C)

-

1427/

2022 

S.K.BEHERA 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-24  

WRIT 

BRAN

CH-8 

(S

ea

t 

No

-

41

) 

3

2 

9465

/202

2 

26.02.

2022 

WP(C)

-

17730

/2014 

K.P.BEHERA 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-24  

WRIT 

BRAN

CH 

(DIV

ISIO

N 

BENC

H) 

(S

ea

t 

No

-

11

1) 

3

3 

9466

/202

2 

26.02.

2022 

WP(C)

-

5041/

2022 

K. NAYAK 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-24   

(S

ea

t 

No

-

11

1) 

3

4 

9467

/202

2 

26.02.

2022 

WP(C)

-

5081/

2022 

SUBASH CH PANI 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-23   

(S

ea

t 

No

-

11

1) 

3

5 

9468

/202

2 

26.02.

2022 

CONTC

-

7612/

2021 

B.D. BISWAL 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-24   

(S

ea

t 

No

-

11

1) 

3

6 

9469

/202

2 

26.02.

2022 

TRP(C

)-

56/20

22 

S.K.SINGH 
C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-23  

M.J.

C. 

(S

ea

t 

No

-

1) 

3

7 

9470

/202

26.02.

2022 

WP(C)

-
R.R. DAS 

C.O

. 

COUR

T 

Order Dtd. 

2022-02-25   

(S

ea



2 2653/

2022 

NO. 

3 

OLD 

t 

No

-

1) 

3

8 

9471

/202

2 

26.02.

2022 

WP(C)

-

5067/

2022 

SUBASH CH PANI 
C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-23   

(S

ea

t 

No

-

1) 

3

9 

9472

/202

2 

26.02.

2022 

WP(C)

-

5193/

2022 

BRAJA MOHAN 

SARANGI 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-23  

WRIT 

BRAN

CH-1 

(S

ea

t 

No

-

2) 

4

0 

9473

/202

2 

26.02.

2022 

WP(C)

-

2652/

2022 

R.R. DAS 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-25   

(S

ea

t 

No

-

2) 

4

1 

9474

/202

2 

26.02.

2022 

WP(C)

-

5074/

2022 

SUBASH CH PANI 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-23   

(S

ea

t 

No

-

2) 

4

2 

9475

/202

2 

26.02.

2022 

WP(C)

-

5177/

2022 

BRAJA MOHAN 

SARANGI 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-23   

(S

ea

t 

No

-

2) 

4

3 

9476

/202

2 

26.02.

2022 

WP(C)

-

5072/

2022 

SUBASH CH PANI 
C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-23   

(S

ea

t 

No

-

2) 

4

4 

9477

/202

2 

26.02.

2022 

WP(C)

-

34046

/2021 

B.K.DAS 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-25   

(S

ea

t 

No

-

2) 

4

5 

9478

/202

2 

26.02.

2022 

WP(C)

-

5175/

2022 

BRAJA MOHAN 

SARANGI 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-23   

(S

ea

t 

No

-

2) 

4 9479 26.02. WP(C) SUBASH CH PANI C.O COUR Order Dtd. 
  

(S



6 /202

2 

2022 -

5070/

2022 

. T 

NO. 

1 

2022-02-23 ea

t 

No

-

2) 

4

7 

9480

/202

2 

26.02.

2022 

WP(C)

-

31174

/2021 

DINESH KUMAR 

PANDA 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-25   

(S

ea

t 

No

-

2) 

4

8 

9481

/202

2 

26.02.

2022 

CONTC

-

1543/

2022 

M/S.GYANENDRA 

CHANDRA SWAIN 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-24   

(S

ea

t 

No

-

2) 

4

9 

9482

/202

2 

26.02.

2022 

WP(C)

-

4820/

2022 

A.K. NAYAK 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-24  

WRIT 

BRAN

CH 

(DIV

ISIO

N 

BENC

H) 

(S

ea

t 

No

-

10

4) 

5

0 

9483

/202

2 

26.02.

2022 

WP(C)

-

2479/

2022 

S.BARIK 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-25   

(S

ea

t 

No

-

10

4) 

5

1 

9484

/202

2 

26.02.

2022 

WP(C)

-

5078/

2022 

SUBASH CH PANI 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-23   

(S

ea

t 

No

-

10

4) 

5

2 

9485

/202

2 

26.02.

2022 

WP(C)

-

5260/

2022 

R.K.MAHABHOI 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-25   

(S

ea

t 

No

-

10

4) 

5

3 

9486

/202

2 

26.02.

2022 

WPC(O

AC)-

2750/

2012 

H.K.PANDA 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-24   

(S

ea

t 

No

-

10

4) 



5

4 

9487

/202

2 

26.02.

2022 

WP(C)

-

15184

/2017 

J.SAHOO 
C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 

2022-02-25   

(S

ea

t 

No

-

10

4) 

5

5 

9488

/202

2 

26.02.

2022 

WP(C)

-

4860/

2022 

S.D. SWAIIN 
C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-23   

(S

ea

t 

No

-

10

4) 

5

6 

9489

/202

2 

26.02.

2022 

WP(C)

-

14398

/2017 

A.K.ROUL 
C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-25   

(S

ea

t 

No

-

10

4) 

5

7 

9490

/202

2 

26.02.

2022 

WP(C)

-

5509/

2022 

J.SAHOO 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-25   

(S

ea

t 

No

-

10

4) 

5

8 

9491

/202

2 

26.02.

2022 

WP(C)

-

31175

/2021 

DINESH KUMAR 

PANDA 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-25   

(S

ea

t 

No

-

10

4) 

5

9 

9492

/202

2 

26.02.

2022 

WP(C)

-

5222/

2022 

M.R.ROUTRAY 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-25   

(S

ea

t 

No

-

10

4) 

6

0 

9493

/202

2 

26.02.

2022 

WP(C)

-

3722/

2022 

K.C. MAJHI 
C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-23   

(S

ea

t 

No

-

10

4) 

6

1 

9494

/202

2 

26.02.

2022 

WP(C)

-

5282/

2022 

M.R.ROUTRAY 
C.O

. 

COUR

T 

NO. 

3 

Order Dtd. 

2022-02-25   

(S

ea

t 

No



OLD -

10

4) 

6

2 

9495

/202

2 

26.02.

2022 

WP(C)

-

4917/

2022 

BRAJA MOHAN 

SARANGI 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-23  

WRIT 

BRAN

CH-6 

(S

ea

t 

No

-

26

) 

6

3 

9496

/202

2 

26.02.

2022 

WP(C)

-

5474/

2022 

M.R.ROUTRAY 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-25   

(S

ea

t 

No

-

26

) 

6

4 

9497

/202

2 

26.02.

2022 

WP(C)

-

4918/

2022 

BRAJA MOHAN 

SARANGI 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-23   

(S

ea

t 

No

-

26

) 

6

5 

9498

/202

2 

26.02.

2022 

TRP(C

)-

434/2

021 

M.R. SAHOO 
C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-16   

(S

ea

t 

No

-

26

) 

6

6 

9499

/202

2 

26.02.

2022 

CRLRE

V-

196/2

019 

M/S.ASUTOSH 

TRIPATHY 

C.O

. 

COUR

T 

NO. 

25 

Order Dtd. 

2022-02-25  

CRIM

INAL 

REVI

SION 

(S

ea

t 

No

-

4) 

6

7 

9500

/202

2 

26.02.

2022 

TRP(C

)-

434/2

021 

BISWARANJAN 

DALAI 

C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-16   

(S

ea

t 

No

-

4) 

6

8 

9501

/202

2 

26.02.

2022 

WP(C)

-

2639/

2022 

K.P.BEHERA 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-25   

(S

ea

t 

No

-

4) 

6

9 

9502

/202

2 

26.02.

2022 

WP(C)

-

5385/

2022 

P.L. MISHRA 
C.O

. 

COUR

T 

NO. 

3 

Order Dtd. 

2022-02-24  

WRIT 

BRAN

CH 

(DIV

(S

ea

t 

No



OLD ISIO

N 

BENC

H) 

-

10

9) 

7

0 

9503

/202

2 

26.02.

2022 

WP(C)

-

5110/

2022 

ANIMA KUMARI DEI 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-25   

(S

ea

t 

No

-

10

9) 

7

1 

9504

/202

2 

26.02.

2022 

WPC(O

AC)-

2694/

2017 

P.K.MALLICK 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-25   

(S

ea

t 

No

-

10

9) 

7

2 

9505

/202

2 

26.02.

2022 

WP(C)

-

25137

/2017 

P.K. MISHRA 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-24   

(S

ea

t 

No

-

10

9) 

7

3 

9506

/202

2 

26.02.

2022 

WP(C)

-

4948/

2022 

D.BEHERA 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-25   

(S

ea

t 

No

-

10

9) 

7

4 

9507

/202

2 

26.02.

2022 

WPC(O

AC)-

2695/

2017 

P.K.MALLICK 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-25   

(S

ea

t 

No

-

10

9) 

7

5 

9508

/202

2 

26.02.

2022 

WPC(O

AC)-

843/2

013 

R.K. MOHABHOI 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-24   

(S

ea

t 

No

-

10

9) 

7

6 

9509

/202

2 

26.02.

2022 

WP(C)

-

5334/

2022 

D.BISWAL 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-25   

(S

ea

t 

No

-

10

9) 



7

7 

9510

/202

2 

26.02.

2022 

WPC(O

AC)-

953/2

013 

D.K.PANDA 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-25   

(S

ea

t 

No

-

10

9) 

7

8 

9511

/202

2 

26.02.

2022 

WP(C)

-

5311/

2022 

S.K.LENKA 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-25   

(S

ea

t 

No

-

10

9) 

7

9 

9512

/202

2 

26.02.

2022 

WPC(O

A)-

1024/

2012 

D.BEHERA 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-25   

(S

ea

t 

No

-

10

9) 

8

0 

9513

/202

2 

26.02.

2022 

MACA-

865/2

015 

A.K. BARIK 
C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-24   

(S

ea

t 

No

-

10

9) 

8

1 

9514

/202

2 

26.02.

2022 

WP(C)

-

2308/

2022 

P.C.DAS 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-25   

(S

ea

t 

No

-

10

9) 

8

2 

9515

/202

2 

26.02.

2022 

WPC(O

A)-

1030/

2012 

D.BEHERA 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-25   

(S

ea

t 

No

-

10

9) 

8

3 

9516

/202

2 

26.02.

2022 

MACA-

784/2

018 

BIKRAM BEHERA 
C.O

. 

COUR

T 

NO. 

22 

Order Dtd. 

2022-02-24   

(S

ea

t 

No

-

10

9) 

8

4 

9517

/202

2 

26.02.

2022 

WP(C)

-

2309/

2022 

P.C.DAS 
C.O

. 

COUR

T 

NO. 

3 

Order Dtd. 

2022-02-25   

(S

ea

t 

No



OLD -

10

9) 

8

5 

9518

/202

2 

26.02.

2022 

CRLRE

V-

390/2

021 

S.K. SINGH 
C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 

2022-02-22   

(S

ea

t 

No

-

10

9) 

8

6 

9519

/202

2 

26.02.

2022 

WPC(O

A)-

1259/

2013 

D.SAMAL 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-25   

(S

ea

t 

No

-

10

9) 

8

7 

9520

/202

2 

26.02.

2022 

WP(C)

-

5526/

2022 

R.K.MOHABHOI 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-25  

WRIT 

BRAN

CH-5 

(S

ea

t 

No

-

32

) 

8

8 

9521

/202

2 

26.02.

2022 

CONTC

-

1508/

2022 

MR.H.K.ROUT 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-25   

(S

ea

t 

No

-

32

) 

8

9 

9522

/202

2 

26.02.

2022 

CONTC

-

1507/

2022 

MR.H.K.ROUT 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-25   

(S

ea

t 

No

-

32

) 

9

0 

9523

/202

2 

26.02.

2022 

WP(C)

-

5245/

2022 

D.BISWAL 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-25   

(S

ea

t 

No

-

32

) 

9

1 

9524

/202

2 

26.02.

2022 

CONTC

-

1506/

2022 

MR.H.K.ROUT 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-25   

(S

ea

t 

No

-

32

) 

9 9525 26.02. CONTC M.K.MOHNATY C.O COUR Order Dtd. 
  

(S



2 /202

2 

2022 -

1385/

2022 

. T 

NO. 

3 

OLD 

2022-02-25 ea

t 

No

-

32

) 

9

3 

9526

/202

2 

26.02.

2022 

WP(C)

-

4976/

2022 

S.K.SAHU 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-25   

(S

ea

t 

No

-

32

) 

9

4 

9527

/202

2 

26.02.

2022 

WP(C)

-

4942/

2022 

H.K.PATRA 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-25   

(S

ea

t 

No

-

32

) 

9

5 

9528

/202

2 

26.02.

2022 

WP(C)

-

5046/

2022 

H.K.DAS 
C.O

. 

COUR

T 

NO. 

6 

Order Dtd. 

2022-02-25  

WRIT 

BRAN

CH-7 

(S

ea

t 

No

-

5) 

9

6 

9529

/202

2 

26.02.

2022 

WP(C)

-

12685

/2014 

BALARAM SINGH 
C.O

. 

COUR

T 

NO. 

8 

Order Dtd. 

2022-02-24   

(S

ea

t 

No

-

5) 

9

7 

9530

/202

2 

26.02.

2022 

CONTC

-

1375/

2022 

S.K.SAHU 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-25   

(S

ea

t 

No

-

5) 

9

8 

9531

/202

2 

26.02.

2022 

CONTC

-

1521/

2022 

MR.SANTOSH KUMAR 

MOHANTY 

C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-25   

(S

ea

t 

No

-

5) 

9

9 

9532

/202

2 

26.02.

2022 

WPC(O

AC)-

170/2

018 

P.K.MALLICK 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-25  

OA 

Bran

ch 

(S

ea

t 

No

-

1) 

1

0

0 

9533

/202

2 

26.02.

2022 

CONTC

-

1367/

ASISH KUMAR RAY 
C.O

. 

COUR

T 

NO. 

Order Dtd. 

2022-02-25   

(S

ea

t 



2022 3 

OLD 

No

-

1) 

1

0

1 

9534

/202

2 

26.02.

2022 

WPC(O

AC)-

168/2

018 

P.K.MALLICK 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-25  

OA 

Bran

ch 

(S

ea

t 

No

-

1) 

1

0

2 

9535

/202

2 

26.02.

2022 

WP(C)

-

21969

/2013 

R.M.NAYAK 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-25   

(S

ea

t 

No

-

1) 

1

0

3 

9536

/202

2 

26.02.

2022 

WPC(O

APC)-

169/2

018 

P.K.MALLICK 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-25   

(S

ea

t 

No

-

1) 

1

0

4 

9537

/202

2 

26.02.

2022 

WPC(O

AC)-

2691/

2017 

P.K.MALLICK 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-25   

(S

ea

t 

No

-

1) 

1

0

5 

9538

/202

2 

26.02.

2022 

WPC(O

AC)-

2692/

2017 

P.K.MALLICK 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-25   

(S

ea

t 

No

-

1) 

1

0

6 

9539

/202

2 

26.02.

2022 

WPC(O

AC)-

2693/

2017 

P.K.MALLICK 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-25   

(S

ea

t 

No

-

1) 

1

0

7 

9540

/202

2 

26.02.

2022 

WPC(O

AC)-

2005/

2011 

B.B.MALLICK 
C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 

2022-02-17   

(S

ea

t 

No

-

1) 

1

0

8 

9541

/202

2 

26.02.

2022 

WPC(O

A)-

517/2

012 

DEBENDRA BEHERA 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-24   

(S

ea

t 

No

-

1) 

1

0

9542

/202

26.02.

2022 

CONTC

-
TAPAN SWAIN 

C.O

. 

COUR

T 

Order Dtd. 

2022-02-25   

(S

ea



9 2 1388/

2022 

NO. 

3 

OLD 

t 

No

-

1) 

1

1

0 

9543

/202

2 

26.02.

2022 

WP(C)

-

12674

/2010 

K.N.SAHOO 
C.O

. 

CHIE

F 

JUST

ICE'

S 

COUR

T 

Order Dtd. 

2022-02-22   

(S

ea

t 

No

-

1) 

1

1

1 

9544

/202

2 

26.02.

2022 

WP(C)

-

4145/

2022 

P.BEHERA 
C.O

. 

COUR

T 

NO. 

3 

OLD 

Order Dtd. 

2022-02-25   

(S

ea

t 

No

-

1) 

1

1

2 

9545

/202

2 

26.02.

2022 

BLAPL

-

9816/

2021 

B.K.PATI 
C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 

2022-02-25   

(S

ea

t 

No

-

1) 

1

1

3 

9546

/202

2 

26.02.

2022 

BLAPL

-

9939/

2021 

J.P.KAR 
C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 

2022-02-25   

(S

ea

t 

No

-

1) 

1

1

4 

9547

/202

2 

26.02.

2022 

BLAPL

-

546/2

022 

S.K.SINGH 
C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 

2022-02-25   

(S

ea

t 

No

-

1) 

1

1

5 

9548

/202

2 

26.02.

2022 

BLAPL

-

867/2

022 

BIBHUTI RANJAN 

MOHANTY 

C.O

. 

COUR

T 

NO. 

11 

Order Dtd. 

2022-02-25   

(S

ea

t 

No

-

1) 

1

1

6 

9549

/202

2 

26.02.

2022 

WP(C)

-

18497

/2021 

A.T.NAYAK 
C.O

. 

COUR

T 

NO. 

22 

Order Dtd. 

2022-02-25   

(S

ea

t 

No

-

1) 

1

1

7 

9550

/202

2 

26.02.

2022 

WP(C)

-

18497

/2021 

LOKANATH SAHOO 
C.O

. 

COUR

T 

NO. 

22 

Order Dtd. 

2022-02-25   

(S

ea

t 

No

-

1) 



1

1

8 

9551

/202

2 

26.02.

2022 

WP(C)

-

3883/

2022 

M.R. SAHOO 
C.O

. 

COUR

T 

NO. 

25 

Order Dtd. 

2022-02-25   

(S

ea

t 

No

-

1) 

1

1

9 

9552

/202

2 

26.02.

2022 

WP(C)

-

9215/

2021 

P.BEHERA 
C.O

. 

COUR

T 

NO. 

1 

Order Dtd. 

2022-02-25   

(S

ea

t 

No

-

1) 

1

2

0 

9553

/202

2 

26.02.

2022 

WP(C)

-

5266/

2022 

M.BARAL 
C.O

. 

COUR

T 

NO. 

25 

Order Dtd. 

2022-02-25   

(S

ea

t 

No

-

1) 

1

2

1 

9554

/202

2 

26.02.

2022 

WP(C)

-

7910/

2018 

G.C.JENA 
C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 

2022-02-25   

(S

ea

t 

No

-

1) 

1

2

2 

9555

/202

2 

26.02.

2022 

WP(C)

-

32012

/2021 

H.K. MOHANTA 
C.O

. 

COUR

T 

NO. 

25 

Order Dtd. 

2022-02-25  

WRIT 

BRAN

CH-5 

(S

ea

t 

No

-

21

) 

1

2

3 

9556

/202

2 

26.02.

2022 

WP(C)

-

2341/

2022 

J.P.KAR 
C.O

. 

COUR

T 

NO. 

25 

Order Dtd. 

2022-02-25   

(S

ea

t 

No

-

21

) 

1

2

4 

9557

/202

2 

26.02.

2022 

WP(C)

-

2329/

2022 

J.P.KAR 
C.O

. 

COUR

T 

NO. 

25 

Order Dtd. 

2022-02-25   

(S

ea

t 

No

-

21

) 

1

2

5 

9558

/202

2 

26.02.

2022 

WP(C)

-

14078

/2015 

S.K.MOHANTY 
C.O

. 

COUR

T 

NO. 

25 

Order Dtd. 

2022-02-25  

WRIT 

BRAN

CH-2 

(S

ea

t 

No

-

45

) 

1 9559 26.02. WA- N.ROUT C.O CHIE Order Dtd. 
 

M.J. (S



2

6 

/202

2 

2022 389/2

017 

. F 

JUST

ICE'

S 

COUR

T 

2022-02-23 C. ea

t 

No

-

1) 

1

2

7 

9560

/202

2 

26.02.

2022 

WP(C)

-

39212

/2021 

A.PARIDA 
C.O

. 

COUR

T 

NO. 

3  

Order Dtd. 

2022-02-23   

(S

ea

t 

No

-

1) 

1

2

8 

9561

/202

2 

26.02.

2022 

WA-

184/2

022 

D.PRADHAN 
C.O

. 

COUR

T 

NO. 

3  

Order Dtd. 

2022-02-24  

WRIT 

APPE

AL 

(S

ea

t 

No

-

1) 

1

2

9 

9562

/202

2 

26.02.

2022 

WA-

185/2

022 

D.PRADHAN 
C.O

. 

COUR

T 

NO. 

3  

Order Dtd. 

2022-02-24  

WRIT 

APPE

AL 

(S

ea

t 

No

-

1) 

1

3

0 

9563

/202

2 

26.02.

2022 

WP(C)

-

3007/

2022 

B.P. PANI 
C.O

. 

COUR

T 

NO. 

3  

Order Dtd. 

2022-02-24   

(S

ea

t 

No

-

1) 

1

3

1 

9564

/202

2 

26.02.

2022 

WP(C)

-

3007/

2022 

P.K.LENKA 
C.O

. 

COUR

T 

NO. 

3  

Order Dtd. 

2022-02-24   

(S

ea

t 

No

-

1) 

1

3

2 

9565

/202

2 

26.02.

2022 

WP(C)

-

7910/

2018 

R.R.DAS 
C.O

. 

COUR

T 

NO. 

23 

Order Dtd. 

2022-02-25   

(S

ea

t 

No

-

1) 

1

3

3 

9566

/202

2 

26.02.

2022 

WP(C)

-

36799

/2021 

P.K.LENKA 
C.O

. 

COUR

T 

NO. 

3  

Order Dtd. 

2022-02-25  

WRIT 

BRAN

CH 

(DIV

ISIO

N 

BENC

H) 

(S

ea

t 

No

-

10

1) 

1

3

4 

9567

/202

2 

26.02.

2022 

WP(C)

-

2770/

T.BAG 
C.O

. 

COUR

T 

NO. 

Order Dtd. 

2022-02-24  

WRIT 

BRAN

CH 

(S

ea

t 



2022 3  (DIV

ISIO

N 

BENC

H) 

No

-

10

3) 

1

3

5 

9568

/202

2 
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